INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

RYE‘VISED CAUSE LIST OF A BENCH FOR 28

BEFORE ’HON BLE PAWAN SINGH JUDI"
AND HON BLE GIRISH AGRAWAL ACCOU.

AL MEMBER
A NT MEMBER

IN COURT ROOM 7

-APRI] »v-{o"ze (TUESDAY) -

Assmt.

ITA 1465/MUM/2026

2014-15

Srl | Appeal Numhér Year . Assessee Name Reharks
1 | Wi ymump2025 | 2009-10 J[Kg I_I;’I\AI}A/I\“F;UN GOVIND JADHWANI L/H OF LATE GOBIND RAJALDAS
2 |ITA 3629/MUM/2025| 201819 _| [A] ARUN RAMU SHIKHARE

ITA'._’525‘9/MUM/2(.)2-5' 2d1z-i3 Al ANIL TILAKRAJ MEHRA (E.F)
4. |ITA 5260/MUM/2025 2013-14 | [A] ANIL TILAKRA MEHRA (E.F)
5 [TTA 6965/MUM/2025| 2014-15 | [A] MR. ANAND LILARAM RAISINGHANL
6 |TA 7285/MUM/2025| 2014-15 | [A] LALIT C. JOBANPUTRA
7 ITA 7805/MUM/202-5 '20‘17.' ' _'-[D] ASHAPURA DEVELOPERS (E—FILE)

8 |ITA7806/MUM/2025| ~ 2018 1 [D] ASHAPURA DEVELOPERS (E-FILE)

9 |ITA 7807/MUM/2025| ~ 2022 - | [D] ASHAPURA DEVELOPERS (E-FILE)

10 [TA 9165/MQM/25525 2016-17 [A] MOSIAC LANDMARKS LLP |
11 {ITA 9327/MUM/2025 .2023-_24, [A] ANITA MEDICAL SYSTEMS PVT LTD
12 | ITA 514/MUM/2026 | 2015-16 A AUTOGRAPH CARS INDIA PVT, LTD (E- FILE)

13 [ITA 1337/MUM/2026| 2018-19 | [A] ASIHA AYUB GHEEWALA
12 A 1369 /MUM/2626 201213 )\[321 IA_\FL&AL SNAlgISIE)E(IE _sggg)ze (THE LEGAL HEIR OF LATE, MANSUKHLAL
5 o s | oy | S S T R o e
16 (ITA 1375/MUM/2026| AY 2025-26 (A AASHRAY DURG BAHU UDDESHIY SAMAJIK SANSTHA (E—FILE)
17 |ITA 1382/MUM/2026| 2012-13 | [A] AVANCE TECHNOLOGIES LIMITED (E-FILE)

18 [ITA 1383/MUM/2026| 2013-14 | [A] AVANCE TECHNOLOGIES LIMITED (E-FILE)

19 [ITA 1384/MUM/2026] 2014-15 | [A] AVANCE TECHNOLOGIES LIMITED (E- FILE)

20 |[TA 1399/MUM/2026| 201 +15 | a1 Astan HEART INSTITUTE AND RESEACH CENTRF PRIVATE ]
21 [ITA 1400/MUM/2026| 2011-12 | [A] M/S. LOKMAT MEDIA PRIVATE LIMITED
22 [ITA 1458/MUM/2026| 2017-18 | [A] ANVI METCORP PRIVATE LIMITED (E- FILE)

| 23. | [A1 ASHOK HEMANDAS ADNANI (E—FILE)




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSELIST OF B BENCH FOR _z_g.A_eL_zo_z_s_ _Es.w)

AND HON'B“ E PRA

ASH SHANKAR AC ‘OUNT NT 1 EM'BER

IN COURT ROOM 1

.Srl Appeal Number Assmt Year Assessee Name i Rema_‘rks
" m 5092/MUM/2025. 2008-09 S[Q%A':a%???lﬁssgﬁl\mm MARSHALL (LEGAL HEIR oF LATE MRS MAKI
2 |ma 7750(MU_M/20,25, | 2014-15 | [A] NARENDER VIJAY KUMAR LAKHANI
3 |TAg475/MuMy2025 | 201112 [A] SARJAK CONTAINER LINES PRIVATE LIMITED (E-FILE)
4 [mTA 94&3/MUM/;025' ‘20.1-0-2611 : Al SURESH BHAI VALJI BHAI KUKADIYA (E-FILE) "
5 rrA"57467MuM(éoz4' 2017- 18 | [D] BHASIN PROPERTIES AND DEVELOPERS PVT LTD (E-FILE)
6 | ITA i?éfz/bubw/zozsf : ’2016 17. .[A] BHASIN PROPERTIES AND DEVELOPERS. PRIVATE‘LIMITED
7 | A 4723/MUM/2025  2017—18’;”' ,;[A] BHASIN PROPERTIES AND DEVELOPERS PRIVATE.LIMlTEDH
8 |17A 55‘§)MUM/2025 2000-10 | [A] BAYER BIOSCIENCE PVT LTD |
o | ITA556/MUM/2025 | 2010-11 | [A] BAYER BIOSCIENCE PVTLTD
10 |17A 7036/MUM/2025 | - 202021 | [D] NELUFAR BEHRAM IRANI (E-FILE)
11 | ITA 7456/MUM/2025 2016-17 - | [A] NEHA SINGH VARAYA
12 | ITA 9170/MUM/2025 | 2012-13 | [A] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)
13 |ITA 1470/Mum/zoié 2023-24 | (A} NIRAD DILIP SHAH (EFILE) ' el
14 | ITA 1471/MUM/2026 |  2006-07 | [D] NEXT TECHNOLOGIES (INDIA) PRIVATE LIMITED (E-FILE)
15 | ITA 1475/MUM/2026 | 2016-17 | [D] THE NEW INDIA ASSURANCE CO LIMITED (E-FILE) |
16 |ITA 1517/MUM/2026 | 2012-13 -|[A] BALGOPAL TRUST (E-FILE) o
17 |t 1594 /MUM)éozs zb18<L9' F[III)_]E )THE BOMBAY DYEING AND MANUFACTURING COMPANY LIMITED (& |
18 |ITA 1584/MUM/2026 | 2023-24 | [A] BALINATH RAM KHILAWAN YADAV
19 | ITA 1593/MUM/2026 | 2022-23 | [A] BHAGYALAXMI KITCHENWARE LLP (E-FLLE)
20 |ITA 1610/MUM/2026 | 2013-14 | [A] NANDLAL MADHAVII THAKKAR (E-FILE)
21 |ITA1286/MUM/2026 | © NA | [A] MAHARASHTRA OLYMPIC ASSOCIATION (E-FILE (C/F))
22 | A 13oq/MUM/2026 'NA | [A] MAHARASHTRA OLYMPIC ASSOCIATION (E-FILE (C/F))




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F w FOR 28\ API

~ AND HON'BLE JAGADISH ACCOUNTANT MEMBI »R

IN COURT ROOM 6 :

-2026 (TUESDA ).
BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBERV

Assmt.

2026-27

' sri Apb§a| N'ymber." Year v. ASSe:;SeE Nénjle' "Rejvmark's
1 | CO248/MUM/2024 | 2015-16 | [A] JATIN JAYANTILAL DESAI (RECALLED MATTER)
2 ITA 15_81/MUM/2024A 2014-15 [A] VICKI ‘ELEACTRONIC-S (RECALLED'MATTER)
3 HA:2238/PU_N/2b24_. ', 2015 | [D] JITENDRA NIRANJAN KEWALRAMANI
4 {[TA 6779/MUM/2025| 2012-13 | [A] VIOLET ARCH SECURITIES PVT D
5 |ITA 6780/MUM/2025| 2013-14 | [A]VIOLET ARCH SECURITIES PVTLTD
6 |ITA 9325/MUM/2025‘ 2014-15 | [A] M/S. VINANT TRUST ‘
7 A 9345/MUM/2025) 201213 [A] V CITY BUILDERS AND DEVELOPERS LLP (E-FILE) |
8 [[TA 9482/MUM/2025 2010-2011 | [A] VIRJIBHAI KALYANBHAL KUKADIYA (EF1LE)
o [ITA 9485/MUM/2025| 2017-18 ‘[A] JITENDRA GAJARAM MALT (E—FILE) |
10 [[TA 9486/MUM/2025| 2018-19 | [A] JITENDRA GAJARAM MALT (E—FILE)
11 [ITA 9487/MUM/2025| 2019-20 | [A] JITENDRA GAJARAM MALI (E-FILE)
12 [ITA 9488/MUM/2025| 2010-2011 | [A] VALLABHBHAI PARSOTTAMBHAI SURANI (E-FILE)
13 |[TA 9489/MUM/2025| 2010-2011 | [A] JIVRAIBHAT P SURANI (E-FILE)
14 |ITA 870/MUM/2026 | 2012-13 | [D] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)
15 [ITA 1302/MUM/2026| 2022-23 [A] VAISHALT KETAN GANDH ' R
16 [ITA 1386/MUM/2026| 2020-2021 , [A],VAIBHAV MORARKA (E-FILE)
17 ITA 1429/MUM/2026 2020-2021 | [A] VAIBHAV MORARKA (E-FILE)
15 1A 1435 /M‘QM /2096 199293 - F[IIIJ_TE )SRI JAYANTILAL K BAHAGT L/H OF LATE KALYANJI G BHAGAT (E-
19 |[TA 1436/MUM/2026] 1992-93 ,:[ﬁ]g )SRI JAYANTILAL K BAHAGT L/H OF LATE KALYANJI G BHAGAT (E-
S e — (E:ﬂ: i;;)RI VENKATESH MULTL STATE CO-OPERATIVE CREDIT SOCIETY
21 [T 1523/MUM/2026] 201617 (TEA]F i:gax VENKATESH MULTI STATE CO-OPERATIVE CREDIT SOCIETY
22 [TTA 1530/MUM/2026]  2020-21 [A]JANDJCONSULTANTS LLP (E-FILE) |
23 lI7a 1507/MUM/2026| 202627 | [A] VIMALA ASHOK NAHATA CHARITABLE TRUST (E-FILE)
24 |[TA 1508/MUM/2026 Al VIMALA ASHOK NAHATA CHARITABLE TRUST (E—FILE)




REVISED CAUSE LIST OF H BENCH FOR .zseAVpR!I%Lazo-zs (TUE'SDAY)

BEFORE HON BLE MS. KAVITHA RAJAGOPAL JUDICIAL MEMBER

AND HON BLE MAKARAND VASANT MAHADEOKAR ACCOUNTANT MEMBER

IN COURT ROOM 8

18

st | Appeal Number |Assmt. Yea'l;" e _ Assessee Name . v Remarks
T T [{Al ARGHROVA INTERNATIONAL(INDIA) PVT LTD ( FORMERLY KNOWN AS |
1. |ITA 1565/MUM/2016 | - 2011-12 |HUNTSMAN INTERNATIONAL (INDIAY PVT. LTD ( AS SUCCESSOR TO
R | |pARODATEXTILEEFFECTSPVTLID) -
2 | ITA 2634/MUM/2017 | 2010-11 | [A] TATA AIG INSURANCE COMPANY LTD
3 |1TA 2451/MUM/2017 | 2’01;0-;13,1’-'.;-;}[01 TATA AIG GENERAL INSURANCE oD
K ) 6962%5%‘202 " | ‘20'2'1-;2‘2' | ar INVENIO BUSINESS SOLUTIONS PRIVATE LIMITED (E-FILING)
5 |I7A 4208/Mumz2024 ‘2620-_‘21,"\; [Al TECH DATA ADVANCED PRIVATE LIMITED ‘
6 |ITA6218/MUM/2024 |- 202122 |[A] TECH DATAADVANCED PVTLTD
7 | 'ssové/MuM/zozs 2_-012_1'3,' [D] ICICI SECURTTIES LTD. (E-FILE) |
8 | ITA 6860/MUM/2025 | 2012-2013 | [A] ICICI SECURITIES LIMITED (E-FILE),
9 |ITA 6861/MUM/2025 | 2013-2014 | [A] ICICI SECURITIES LIMITED (E-FILE)
10 | ITA 8923/MUM/2025 | 2022 23 -| [A] SONY PICTURES FILMS INDIA PRIVATE LIMITED
11 | ITA 8950/MUM/2025 | 023 [A] HILTI MANUFACTURING INDIA PRIVATE LIMITED (E-FILE)
12 |ITA 8974/:M:UM/2025 20122 [A] HINDUSTAN UNILEVER LIMITED
13 |ITA 9150/MUM/2025 202223 | [A] IHL CORPORATION
P 150 /MUM o026 | 2617_18‘ (E?ETIAI\II\E(II;I\\‘I\(I; oL Ar\lI_JE/l\DI\;I VENTURES LIMITED (FORI\4ERLY KNOWN AS TNDIA
15 | TTA838/MUM/2025 | 2014-15 | [A] DARSHIT MANOJ GALA (EFILING SHC) 3
16 | ITA GO8/MUM/2026. |- 2017-18 | [A] MRS. SHOBH RANI (SMC) |
[17 | ma 903/MUM/2026 | 2014-15 | [A] KAUSSHAL BAGADIA HUF (SMC)
ITA 8471/MUM/2025 | 2017-18 [A] JOANA DIAGO DSOUZA (SMC)




* INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF IBENCH BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HQN BLE iBEENA PILLAIL, JUDICIAL MEMBER _
AND HON BLE ARUN--.KHODPIA ACCOUNTANT MEMBER'

_IN COURT ROOM 2 :

.Srl.| Appeal Number A\s;:;nrt' Assessee Name R Remarks

1 |ITA 7768/MUM/2019 2015-16 [A] ATos INTERNATIONAL SAS

2 |ITA 7769/MUM/2019 20_16-17-" [Al ATos INTERNATIONAL SAS.

3 [1r7A 1412/MUM/2021 '_2017-_1-8' ' [A] ATOS INFORMATION TECHNOLOGY HK LTD

4 IT A 2328/ MUM/2022- 20,19—29 [A] ATOS NEDERLAND B.V.

5 IT A 3263/ MUM/2023T.. vZOZé)-Z'l '[A] PARAMOUNT PICT URES INTERNATIONAL LIMITED ((ROCA))

6 ITA 3228/MUM/2023_ 2020-21 |[A] CORNERSTONE ONDEMAND INTERNATIONAL LIMITED (ROCA)

7 ,ITA 4558/MUM/2023}" 202-1-22 '[A] CORNERSTONE ONDEMAND INTERNATIONAL LIMTTED L

8 '-1TA 1928/MUM/2025' : 2019-20 E [A] BIRLA CARBON U.S.A,, INC (E- FILE)

9 |rma ,16,6‘4/M_U>M/2025A 2022-2023 [A] MAERSK TANKERS AS (E-FILE) -

| [A] DSV AIR AND SEA HOLDINGS INC (AS A SUCCESSOR TO AGILITY

10 |ITA 1976/M_UM/ZQZS .2022-202‘3 HOLDINGS INC) (E~FILE)

ITATA

2056/MuM/2025_| 2022-23 [A],AUDI AG"(E-FILE)

11

12 {ITA 7823/MUM/2025 - 2022-23 | [A] THE LUBRIZOL CORPORATION, USA

_1_3 DA 2014-15 |[D] VILAS RAJARAM HARCHEKAR (E-FILE)

7717/MUM/2025
14 1ITA 8160/MUM/2025! 2016-17 | [A] KBC BANK NAAMLOZE VENNOOTSCHAP (E-FILE) -

15 |ITA 1550/MUM/2026| 2020-21 |[A] OJUS RAMDAS BAXI -

16 |ITA 1636/MUM/2026| 2023-24 " |[A] SPREF II PTE LTD

17 |ITA 1680/MUM/2026{ 2023-24 |[A] SCOR SERVICES ASIA PACIFIC PTE LD |

18 |ITA 2198/MUM/2026 AY 2022~23 [A] Al GLOBAL INVESTMENTS (CYPRUS) PCC LIMITED (E FILE)

19 |ITA 4247/MUM/2025 2004-05 | [D] STANDARD CHARTERED BANK (E-FILE)

| 20 |r7A 4248/MUM/2025| 200607 | [D] STANDARD CHARTERED BANK (E-FILE)

21 |ITA 4249/MUM/2025 2007-.08 [D] STANDARD CHARTERED BANK (E-FILE)

22 | TA 4264/MUM/2025 2004-05 [ [A] STANDARD CHARTERED BANK

23 |ITA 4265/MUM/2025 2005-06 | [A] ,_STANDARD CHARTERED BANK -

24 |ITA 4266/MUM/2025| 2006-07 | [A] STANDARD CHARTERED BANK

25 |ITA 4267/MUM/2025| 200708 | [A] STANDARD CHARTERED BANK

26 |ITA 4275/MUM/2025 '200_5,’-66 [D] STANDARD CHARTERED BANK (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FDR 28-APRIL-2026 (TUESDAY)

BEFORE HON! BLE BEENA PILLAI JUDICIAL ME-MB‘ER :
AND HON BLE ARUN KHODPIA AC DUNTANT M,EMB}ER

IN COURT ROOM 2 =

Assmt. |

-Srl ApPealNumber Year 4 ‘As'se’s,s_e"ékﬂame.”‘ ‘ : B | »‘IR_emar_ks‘ |
1 Az.iés/%%z’bzg \_2051_5,‘-‘_1,9_ CV[A].KIRAM.PUKHRAJ MmN
2 .2'136/%"}4 /2626; ‘20,177»18”' [A] NIMMI VISI:?IINDASIV_AZIVRANI"»
3 2137/%?,,/2026 : 2,0:1’.1-1-:1.2 " [A] JAYA PARMANAND‘PATEL
4 ‘2.16;7:/1"11_{1';/2026;_‘:’ __210116}1'7“ ‘.“[A] VASUNDHARA SARJERAO GHADAGE (&- FILE)
5| 2189/'\%?4 /2026 | ’zo'-zoi-.zi ‘[A] MUKESH BABULAL CHAURADIYA (- FILE) _
6 2200/%?4/2626 201920 | [A] SHRADDHA CHANDRASINH GOHIL (.E—FIITE) s
7 '42201[@’24,202_61’:7 202122 |[A] SHRADDHA CHANDRASINH GDHIL (&)
| 8 zé(.)g/pﬂﬁ,,/vzdégé 2@18-19 | (A1 kaLPATARY COOP CREDIT SOCIETY LTD (E- FILE)‘
9 2213/pf|5?4/§02_6 Zbiéﬁz_ov | [A] CHANDRASINH BHARATSINH GOHIL (E- FILE)
10 '2'21.‘4/,3;{]?4/‘2025 210”2"'6?'21" [ [A] CHANDRASINH BHARATSINH GOHIL (E- FILE)
1 5190/,\23:,,/202‘5'; 26I8-19 | [A] ASHOK KARUSAO BOKDE }' |
12| 2021/p5|5?4/2026 2017-18 ‘[A] ROHIT PREMII CHHEDA (E-FILE)

.. Agsist4nt Registrar
T $7-Apr-2026|




